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Amendment of MMRD, 1957 

4150. SHRI GHUFRAN AZAM : Will the 
Minister of MINES be pleased to state : 

(a) whether the Federation of Indian 
Mineral Industries has urged Government 
to speedily amend the MMRD Act, 1957 
to bring it in line with the already an 
nounced new National Mineral Policy ; 

(b) if so, the reaction of Government 
thereto ; and 

(c) by when the new changes are likely to 
be brought in the MMRD Act, 1957? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV) : (a) to (c) After taking into 
consideration suggestion received from time 
to time. Mines and Minerals (Regulation and 
Development) Amendment Ordinance, 1994 
was issued on 25-1-94. This Ordinance has 
been replaced by the Mines and Minerals 
(Regulation and Development) Amendment 
Bill, 1994 passed by both the Houses of 
Parliament, The President has given his   
assent to this Bill  on 28-3-94. 

 


